TR &, §.ue.- 33004/99 REGD. No. D. L.-33004/99

Che Gazette of India

1.5 -3.Te.-31.-12072023-247245
CG-DL-E-12072023-247245

ETITIOT
EXTRAORDINARY
AT | —gve 3—I7-av% (i)
PART I1—Section 3—Sub-section (ii)

TR & THTIAT
PUBLISHED BY AUTHORITY

. 2982] 7 Taoft, T, s 12, 2023/3M9TE 21, 1945
No. 2982] NEW DELHI, WEDNESDAY, JULY 12, 2023/ASHADHA 21, 1945

qIfeTs Ud el T HATAT
(arforsa fawm)
(facer R weEIfeeme)

g
TE faeedl, 12 §[TE, 2023

. 19 /2023

fawa: SR (Taww) 2022 & ITYA—I @M@ Aifd) @ =A™ 71 $ TATH DS 71131911,
71131919 3R 71141910 & T&d WA A9 & marag fa v Hferra ord 9 wene )

AT, 3111(37) —FI—AY O AT NI fIger s Aifd, 2023 & =7 1.02 3R 2,01 & A1 ufed
faeer @R (faera vd fafgea) A —M 1992 &1 aRT 3 3R gRT 5 §RT Ua< AT BT TR Hd gY b=
WHR AFCRA (TATH), 2022, FRGA—| @mad if) & eag 71 & ded AR MSSRT (T9Qs) Pl &

AT AT H TepTed T I FRTIIR G BRa o

AU HIs | 95 faavor HisaT HisaT wuifa smama | genfda ffoa
amarg Aifa | Aiferra od | Afa wd

71131911 - GH B ---- e | G PIRCIEG] gerfu, aer
ARA—HGdT 3RS
IR Hgde
TR & T
CIBISREESIK]
AT AT B

4502 G1/2023 )




2 THE GAZETTE OF INDIA : EXTRAORDINARY [PART II—SEC. 3(ii)]

o g wu ¥
A B |

71131919 - A B - I el - PIRCIEG] -

71141910 --- ¥ BT IRY e - PINCIEG] -

2. JRRYAAT BT YHTG: ASSAT (TIATH) BIS 71131911, 71131919 3R 71141910 BT AT T PI Tchred YT
H gad’ | AR FRe UREEa” fEar war €| denfl, TEvd Bie 71131911 & d8d AT A8 HRA—Agad
IRY FHRIT WU CRIRAY & dgd fhdl il maTd asdd & 397 Jad ®u | rgAd 8T |

S IITSY UG ST #3A & SrFAIRT 9 SN fBar e 2 |

[T, 9. 01,/89 /180 /36 / YUA—11 / WRAI—2(%F) / ATE—VI / $—34691]
HAY AR AR, AST<ed A8 AMUR 3R dad 3R Al

MINISTRY OF COMMERCE AND INDUSTRY
(Department of Commerce)
(DIRECTORATE GENERAL OF FOREIGN TRADE)
NOTIFICATION
New Delhi, the 12th July, 2023
No. 19 /2023

Subject:  Amendment in import policy and policy condition of Gold Covered under HS code 71131911,
71131919 & 71141910 of Chapter 71 of Schedule —I (Import Policy) of ITC (HS) 2022.

S.0. 3111.—1In exercise of powers conferred by Section 3 and Section 5 of Foreign Trade (Development
&Regulation) Act, 1992, read with paragraph 1.02 and 2.01 of the Foreign Trade Policy 2023, as amended from time
to time, the Central Government hereby amends the import policy and policy condition of specific ITC (HS) Codes
under Chapter 71 of Schedule -I (Import Policy) - ITC (HS), 2022, as under:

HS codes | Item Existing | Existing Revised Revised Policy Condition
Description Import | Policy Import
Policy Condition | Policy
71131911 | --- Of gold:- Free However, import under a valid
Unstudded . INDIA-UAE CEPA TRQ shall be
- Restricted . .
permitted freely without any
import license.
71131919 - Of gold Free i Restricted -
:----Other
71141910 | --- Articles Free i Restricted -
of gold

2. Effect of the notification: The Import Policy of ITC (HS) code 71131911, 71131919 and 71141910 has been
amended from “Free” to “Restricted” with immediate effect. However, import under HS code 71131911 shall be
permitted freely without any import license under a valid India-UAE CEPA TRQ.

This issues with the approval of Minister of Commerce & Industry.

[F. No. 01/89/180/36/AM-11/PC-2[A]/Part-VI/E-34691]
SANTOSH KUMAR SARANGI, Director General of Foreign Trade & Ex-officio Addl. Secy.
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